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INTRODUCTION 

It the Chairman, Standing Committee on Petroleum & Chemicals 
(l99S-96) baYing been authorised to submit the Report on their behalf 
present this Twenty-seventh Report on 'Fertilizer Education Policy and 
Projects' (Ministry of Chemicals & Fertilizers. Department of Fertilizers). 

2. The Committee took evidence of representatives of National Fertili­
zers Limited (NFL) and Madras Fertilizers Limited (MFL) on 24th 
JalWBry, 1996 and those of representatives of (i) Rashtriya Chemicals & 
Fertilizers Limited (RCF), (ii) Fertilizers & Travaneore Company Limited 
(FACT), (iii) Pyrites Phosphates & Chemicals Limited (PPCL) and (iv) 
Paradeep Phosphates Ltd. (PPL) on 25th January. 1996. The Committee 
also took evidence of representatives of Ministry of Chemicals and 
Fertilizers (Department of Fertilizers) on 16th February, 1996. 

3. The Committee considered and adopted the Report at their sitting 
held on 7th March, 1996. 

4. The Committee wish to express their thanks to the officers of the 
various PSUs and Ministry of Chemicals & Fertilizers (Deptt. of Fertili­
zers) who appeared and placed their considered views before the Commit­
tee on the subject. 

NEWDELIII; 
March 8. 1996 

Phalguna 18, 1917 (Saka) 

(v) 

SRIBALLAV PANIGRAHI. 
Chairman, 

Standing Committee on 
Petroleum & Chemicals. 



PART·I 
BACKGROUND ANALYSIS 

CHAPTER I 

FARMERS' EDUCATION PROGRAMMES 

The Deptt. of Fertilizer (DOF) in the Ministry of Chemicals & 
Fertilizers is inter-aiiIJ entrusted with the responsibility of planning 
of fertiliser production, arrangements for movement and distribution 
of Fertilizers in terms of allocations made by the Deptt. of 
Agriculture & cooperation, arrangement of subsidy for indigenous 
and imported fertilizers including determination of rentention price 
and cost of imported fertilisers and administrative responsibility for 
public enterprises and cooperatives under the control of the 
Department. 

1.2 The following Public Sector Undertakings (PSUs) and 
Cooperative under the Department of Fertilisers are carrying out 
.agricultural extension work with emphasis on education of farmers 
in scientific application of fertiliscrs:-

PSUI c....,. or ......... 
Coop predllCed.... proIIIGfed 

-------------------------------------------
(i) National Fenilisers Ltd. (NFL) 

(ii) Hindu"an Fertilisers Ltd. (HFC) 

(iii) Fertiliser Corporatinl Ltd. (Fel) 

(iv) Krilhak Bharti Cooperative Ltd. 
(KRIBHCO) 

(v) Rasbtriya OIemicals It Fenilisers Ltd. 
(ReF) 

(vi) Fertiliser It Chemicals Transcore Ltd. 
(FACT) 

(vii) Indian FlII'IIIers' Fertilisers Cc>operalive 

PSU Nitrogenous 

Coop 

PSU Nitrogenous It 
Phosphatic 

LId. (IFFCO) Coop 

(vi!i) Madras Fenilisers Ltd. (MFL) 

(ill) Pyrites It Phospbetes Chemicals Ltd. 
(PPCL) 

(I) hradecp PboIphate Ltd. (PPL) 

1 

PSU Nitroaenolll It 
Phoaphatic 

Phosphatic 

Complex 



2 

1.3 Besides, lOme of these PSUsiCooperatives have also implemented 
Fertiliser Education Projects with foreign assistance. 

1.4 Explaining the role of DOF as also its PSUsiCooperatives in 
regard to educating the farmers. the Department in a note stated: 

"It is submitted that while it will be eDsurcd tbat tbe 
undertakings under the administrative control of this Department 
lay greater emphasis on Farmers Education Programmes, the 
Undertakings can at best play a supplementary role in tbe 
promotion of agricultural education and extension. Agricultural 
Extension and Farmers Education Programmes arc the primary 
concern of the Department of Agriculture in tbe State 
Governments. The Ministry of Agriculture has a nodal 
responsibility in this domain at the level of the Central 
Government. This Department will endeavour to assist the State 
Governments, Ministry uf Agriculture in the Government of 
India and the agricultural universities and research institutions in 
creating greater awareness about the balanced usc of fertilisers 
for sustained agricultural growth and productivity amelioration". 
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1.6 Dillina the course of examination of some of the PSUs on lbe 
IUbjed viz. NFL. MFL. FACI'. RCF. PPCL and PPL. the Committee 
pointed out the taking into the size and volume of business the 
promotional activities undertaken by their PSUs were too meqre. The 
Committee further pointed out that NFL which wu heins the lup 
producer of Nitrogenous Fertilisers in the country and wanted to know 
whether a PSU of the stature of NFL should not play a leadina role iii 
extendinl more and more help to fumen. NFL in • written DOte 
stated: 

"N'FL played the role of leader. especiaDy in the matter of 
providinl Farm Advisory Services. facilities of farm equipments 
cl welfare activities. in their home market compriainl the State 
of Punjab. Haryana. Himachal Pradesh. Jammu and KasIunir 
and Madhya Pradesh. besides the UTs of Delhi and Chaadiaarh. 
The company has two major Urea Expansions in band at 
Vijaipur in Madhya Pradesh and Nangal in Punjab. Bulk of the 
additional production obtained from these new expansions shall 
flow to the States of Andhra Pradesh. Bihar. Orissa and West 
Bengal from Vijaipur and Uttar Pradesh from Panipat. The 
Company is in the process of preparinl appropriate plans to 
undertake Farmers Education Programmes in a befitting manner 
in the new territories". 

1.7 In reply to another query about removinl the present imbalance 
in use of NPK fertilizers in the country and undertakinl more and more 
promotional activities to educate the famrers. NFL in a written note 
stated: 

"Much thoup per bag COIiI of fertilizer material plays a crucial 
role in the decision making process al the level of the fannen. 
efforts of NFL staff in the field are always oriented towards 
educating farmers that cheaper alternatives available to the 
farmers in ahe markel arc not always in the best interest of 
production and productivity. A pointed effort is also made to 
contain the lrowing luxury consumption of Nitroacn rir+vu 
Phosphales at the farmers level because of tbe compandve 
cheaper per bag price of NitroleDOus Fertiliser." 

1.8 Durinl the course of evidence of the representative of MFL. the 
Committcc pointed out that MFL wa.'i a Urea :~nd Comptell fertilizers 
producina company and IS such it was more "important for MFL to 
impart education to farmers emphasising the need for _III balanced use 
of fertilisers. CMD. MFL stated: 

"We recognise""d the importancc' of fame"'s education laid 
tlltension efforts and within our limited meus we are ProYW.Iin, 
it ... 
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1. 9 When asked further whether promotional programmes 
undertaken by MFL should not be substantially enhanced terms, 
number and amount in coming years in view of the present 
imbalance in use of NPK fertilisers in the country. MFL in a 
written note informed:-

"Yes, but it should be done by both Industry and Central and state 
Govts. Further, unless efforts are taken to arrest the widening 
price gap between Urea and 'P' & 'K' fertilisers. any number of 
programmes implemented will not bear results. As long as Urea 
price is low on account of huge subsidy and the prices of 'P' & 'K' 
sources are raising every season due to factors outside the control 
of the industry. farmers will be tempted to use more Urea than to 
apply all the NPK materials. Hence. the imbalance in NPK 
consumption will continue to be there. However, MFL has been 
consistently making efforts by organising many Educational 
programmes to improve balance fertiliser use and also Biofertiliser 
use for all crops". 

1.10 On the same subject CMD. FACT. also stated during evidence:­

"The real matter of concern is what the Chairman has pointed out, 
that..is the imbalance. At this rate, our Mother Earth will become 
not good for cultivation if this imbalance continues. We have been 
notic.1ng this at least for the last two years and are trying to 
propagate more of nitrogen in the southern States and more of 
phosphates in the northern States. For example, the1ndo-Ganges 
belt has now gone in morc for urea because of its cheapness but it 
is not good at all in the longer run. 

Similarly, another problem is that at least seventy to seventy-five 
per cent fertiliser is phosphatic and it is getting sold in the 
southern States and the urea has to come in from the factories in 
the southern States as wen as from North. So, the only way to get 
over this is to educate the farmer properly. We have realized this 
and our thrust now would bc to bring down the imbalance by 
educating the farmer more. After all, the decision is resting with 
the farmer. he being the land owner. They should know what 
would be good for the soil. This is a national question. Though we 
have a surplus situation on the foodgrains front, the imbalance in 
the fertilizer will not help in the future years. So, we understand 
our responsibility in this and wc give more thrust to it". 

1.11 Asked about the views of PPL in regard to adequacy of their 
promotional activities. PPL in a note stated:-

"We agree that substantional educational programmes to spend a 
large amount on these activities due to fund constraints should be 
IUbstantially c.lhanced. However PPl. can not afford to spend a 
IarJc amount on these activitics". 



1.12 Reprding the imbalance usc of fertilisers. PPL informed 
the Committee:-

"The imbalance: in fertilisers in not only due to inadequate 
attention to education of the farmers in reprd to optimal dosage 
of different fertilizers nutrients farmers but there arc other reasons 
too. Another such reason is that the phosphatic have fertilisers 
become very expensive for farmers". 

1.13 During the course of examination of Department of Fertilisers, the 
Committee pointed out that the promotional activities undertaken by PSUs 
are too less and should be suitably enhanced keeping in view the 
imbalance: in use of fertilisers. The Secretary, Fertilisers informed the 
Committee: 

"Fertilisers play a very very important role in ensuring the 
productivity in agriculture. Productivity in agriculture is crucial for 
the development of the nation and its industry. It goes hand in 
hand with rural credit mechanism, agricultural prices and other 
inputs. Actually in this country about 143 million hectares of land 
arc under cultivation. Out of this, about 64 million hectares are 
under irrigation. High yielding varieties of seeds are covering 
about 74 million hectares. The cultivating families arc around 90 
million and there is a large number of small and marginal farmers. 
Our endeavour from the Department of Fertilizers has been always 
to ensure that the production, the indigenous capability of 
fertilizers, tbe strengtb of the country is built, so tba' we are self­
reliant in fertilisers especially in the nitrogen phosphate for which 
we had to depend on important raw materials. We are making all 
efforts towards tbat. We arc aware that apart from the 
manufacturing role although this subject is with the Department of 
Apiculture it is equally our responsibility from the point of view 
of fertiliser promotion to play an active role on fertiliser education 
and to make the farmers conscious in the use of balance fertilisers. 
Our companies arc engaged in commerc:ial production". 

1.14 As regards for correcting the imbalance in usc of fertilisers the 
Secretary, Fertilisers further informed: 

"We are very clear about balanced use of fertiliser. Now, the 
farmer's purchasing power is to be increased. In a way, the llllaU 
fanners are also entrepreneurs and they are enpgecl in the 
businea of producing agricultural produce. What he ..... is oaIy 
some money as advance". 
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1.15 He further added: 

"We fully share this concern but it is necessary to point out that 
this imbalance is arising as a result of the wide disparity in the 
nutrient prices and that is the only way to correct it. Fertiliser' i 
extension and fanners education have only a supplementary role 
here. It can assist in the education of the farmers but then the 
logic that is before the farmers is that of the-relative prices of the 
different nutrients". 

1.16 The Committee further pointed out that presently targets etc. 
relating to promotional activities did not form part of Memorandum of 
Understanding signed by various PSUs with the Ministry and enquired 
whether the Government would consider to incorporate promotional 
activities/farmers educational programmes in MOUs from now onwar~s. 
The Secretary. Fertiliser stated before the Committee: 

"On the question of MOU. I would like to make a submission. 
MOU is provided by the Department of Public Enterprises;' it is 
purely on commercial terms; there is no provision in the MOU for 
other things. What we arc doing is. we are getting the direction 
and guidance of this Committee. We will be issuing advice to all 
the companies and we will be discussing it. This is my first task. 
They must start in a larger way. They must come and playa part 
in PSUs and Cooperatives". 

1.17 The Committee further pointed out that even the annual targets 
were not fixed for the providing activities to be undertaken by various 
PSUslCooperatives. The DOF in a note stated: 

"PSUS/Cooperatives under the administrative control of this 
Department have been advised to set targets for the promotional 
activities to be undertaken by them under the Fanners Education 
Programme at the beginning of every financial year keeping in 
view their specific commercial interests and the requirement of 
tbeir marketing zones. They have also been advised to get these 
schemes and tbe targets for differe.lt activities approved by their 
respective Board of Directors before the beginning of every 
financial year"_ 

1.18 from tbe further details furnished to the Committee it was noted 
that the instructions to various PSUsiCooperatives were issued on 27th 
February, 1996. 



CHAPTER 0 

FUNDS FOR PROMOTIONALIFARMERS' FERTILIZER. 
EDUCA nON PROGRAMMES 

The following table shows the amount spent for promotional 
activities by the PSUslCoopcrattvc vis-a-vis their annual turnover 
for tbe year 1994-95 and amount earmarked for 1995-96:-

PSUlCooperatlve 

I. IFFCO 
2. KRIBHCO 
3. NFL 
4. MFL 
5. RCF 
6. FACT 
7. PPCL 
B. PPL 
9. Fa 

10. HFe 

Annual Turnover 
(Rs. in crores) 

(1994-95) 

1500.00 
587.00 

1443.91 
645.00 

1341.47 
1036.16 
~.22 

872.06 
324.62 
122.97 

Esp. 011 
promotional 

Ktivitia 
(Rs. in lath.) 

(1994-95) 

763.00· 
221.00 
28.03 
SU. 
n.M 
80.00 
8.09 

30.00 
0.42 

Amount 
UI1IIIrked lor 

(1995-96) 

861.00 
353.16 
75.SO 
90.00 

lSO.00 
100.00 

7.SO 
41.00 
2.00 

SO.SO 

2.2 Durin. the coune of the evidence of tbe representatives of 
PSUs. Committee pointed out that tbe expenditure incurred by 
most of the PSUslCooperatives (except IFFCO &: KRIBHCO) was 
too meaare. Asked about the reasons/diffICUlty in not enhancing 
their bud,ets the CMD. NFL admitted before tbe Committee:-

"Sir. to be frank. tbe type of thinl' which perhaps the 
bon. Chairman hu in his mind. to that mapitude we He 
not lOin. into the details , .. 

2.3 When pointed out funher that the expenditure on 
promotional activities should bear some relation with the turnover/ 
profits of the respective PSUs. tho witness Itated:-

"We agree that as useful Memben of the society, 
particularly the companies which are under the Govemment 
need to do sometbing for tbe welfare of the fanners in 
order to improve. what is called, the use of fertilizers or 
efficient UIC of fertilizers. There is notbial WI'OIlI if 

-1IIchIdes lb. 251.27 tabs for fInD foraIry ...... 8IId nnI 
.... e .... e .. Md coopenIi¥e education ,.... ,..,. NCUI. 

8 
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a Central Government undertaking spends a part of its profit for 
this purpose. It may not be possible for the loss making companies 
to do so but the profit making companies should. take interest for 
the development of the farmers". 

2.4 [n this connection CMD, MFL submitted that MFL had suffered due 
to less demand of its products Viz. P&K fertilizers after their decontrol in 
1992. He however stated that inspite of losses they were spending on 
promotional activities. He added:-

"We recognised the improtance of farmer's education and 
extension efforts and within our limited means we are providing it. 
We are also supplementing our own production because our 
production facilities are limited. We are supplementing it by 
trading activitiy in potassic fertilizers. We are importing MOP, a 
part of which we are utilizing in the manufacture of complex grade 
fertilizers or 17:17:17. It is higly rated in the Southern region. 
which is the traditional marketing zonc. In addition to that, we are 
also selling MOP for dircct application'·. 

2.5 The witness further informed that there was need for common 
approach particularly the organisations dcaling in complex fertilizers. 
Elaborating it further. he stated:-

"Every company likes to scll onc's own product. In the field of 
fertilizer marketing we have seen a lot of duplication of resources 
& duplication of efforts. To avoid this type of wastage, they decide 
to explore the commonality of interest so that effort is not 
duplicated. The resourccs so cconomiscd can be put to fertilizer 
promotion effort. But. thcn it scems that this might not be feasible 
because everybody is trying to promote his own product in no 
preference to others' products. Some kind of propaganda is 
necessary. People have to be told why Vijay brand which is 
produced by MFL is prcfcrable to others. Then, in that case the 
development of a common strategy becomes very difficult. There 
should be some self-abnegation on the part of the competitors so 
that they may work togethcr for a common cause". 

2.6 CMD, FACT elaborating thc vicws of his company for allocating 
more funds for promotional activities stated:-

"From next year onwards. wc will allocate more money 1ft the 
Budget so that the programmes can be done with more emphasis. 
This is all the more nceded becuasc they will be given further 
impetus". 
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2.7 "In reply to a further query Ihe witness stated:-

"Sir, it is a fact that there is a commonality of interest insofar u 
the producers of potassium and phosphatic fertilizers are 
concerned. BUI, it is also a fact thai there is a lot of competition. 
today when there is a demand compression. Not everybody is able 
to place ones production in the market to the extent one would 
like to. Therefore, there is a lot of competition and everyone is 
stepping on each other's toes. So far, we had thought of some kind 
of synergy and exploitation of the synergy in this area and we bad 
a~ide ranging interaction with the Fertiliser Association of India. 
It was found that the commonalities can be exploited only to a 
very limited extent. Howcver. in compliance of the direction of 
this Committee-you would recall that in the earlier meeting of the 
Committee-you had instructed about adopting coordinated 
approach in the promotion of fertilizers in education and extension 
effort". 

2.8 When asked about the steps taken by PPL in raising in quantam 
funds for promotional activities. CMD PPL stated:-

"For 1995-96. we have provided Rs. 41 lakhs for promotional 
activities. And earlier. it wali Rs. 30 lakh. So, we arc slowly 
increasing it year after. That is still not sufficient. We are 
concentrating in the eastern part of our country, that is in States 
like Orissa, W. Bengal and Bihar. But we have not spent much 
amount. There is a justification for spending much more. We have 
constraints due to non-availability of funds". 

2.9 However the CMD. PPL submitted before the Committee that funds 
for promotional activities should be pooled together and should be 
monitored through one agency in a given area or State which would avoid 
duplicity of efforts in regard 10 undertaking promotional activities. 

He submitted:-

"However, for all the promotional activities and farmers' 
education. there can be a Central nodal &Fney which can be 
provided funds for promotional activities to avoid ovcriappiDI of 
same activities. For example. the total sale of fertilizers may be 
15 million tonnes of nutrients. One that, Government levy -c:aa of 
five to ten rupees PMT and distribute State-wise OD tbe buis of 
needs. Otherwise, OD the o,her hand each losing annpaay may 
also not live any attention to promotional aspect wbereu CMII-rich 
comPllny may POt give attention to these activities because tbey an: 
more concerned as to how to make more and more profits. 
Companies are payins less attcntion to promotional ICheIDCI 
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whereas it is very very important from country'~ ooint of view." 

2.10 He further added:-

"The funds so collected should be allotted to an aaency in that 
particular State so that they carry out the promotional activities in 
one or two States. Therc arc 13-15 companies which are 
manufacturing phosphatic fertilizers. That is the way how we can 
improve balanced fertilizer application. 1 can tell you very frankly 
that such approach has nevcr been followed. 

PPL wants to improve the promotional activities and farmers' 
education in Orissa, Bihar and Bengal. We are ready to spend 
Rs. 1 crore in a year. But my suggestion is that it should be 
through a consolidated fund. That fund should be utilised for the 
country as a whole. Otherwise. the saDle activities will be done by 
everybody. For example. 1 am also distributing the pamphlets to 
the farmers about how much quantity they should use. The same 
thing is done by others. This overlapping can be reduced if it is 
done by one organisation.'· 

2.11 During the course of evidence of representatives of DOF the 
Committee pointed out that the amount spent by PSUs for promotional 
activities was too low which was even agreed to by MDs of NFL, ReF, 
FACT and PPL. Asked whether it did not call for higher allocation, the 
Secretary. Fertilizers statcd:-

"I am very clear in may mind that the public sector companies 
have a social obligation. The Committee on Public Undertakings of 
the Parliament have madc it vcry clear that these companies have 
a social obligation and they havc so discharge it. So, a good 
investment is to invest in the human beings. Seventy five per cent 
of our farmers are marginal farmers with less than 2 hectares of 
land holding. They arc able to cultivate barely enough for 
themselves. 

1 am equally clear that the Government must make 
arrangements for creating awarcness. Education is the basie thing. 
There is no question of saying that these companies should not 
invest more in this field. They will have to do it and the Board will 
have to tell them about it. I cannot fix a percentage for them 
because they are autonomous. We are certlUnly going to benefit 
from your guidance on this and we will definitely give them a clear 
view. As far as I am concerned. in the quarterly review meeting, 1 
will take up this issue. 

The Ministry of Agriculturc must play the lead role in it. I will 
request the agri~'J'ture sector to play the leadership role by coming 
into this field. The private sector companies also must play a very 
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significant role because marketing is for everybody. We are giviag 
a lot of support to the fertilizer companies. Therefore, the least 
that they -can do is to give some allocation and increue their 
budgets for this purpose. If they do not do it they will be out of 
business." 

2.12 When asked about the views of the DOF for fixing some percentage 
of turnover or profits, DOF in a written note stated:-

.. Altbough tbere can thus be no linkage between the tum over or 
profits of a PSU/Cooperative with the expenditure on Farmers 
Education Programme, tbe Department is aware of the need for 
PSU, to increase their allocation in this regard". 

2.13 The Committee funher wanted to know whether DOF ever askC?d 
PSUs to raise funds for promotional activities. The Secretary, Fertilizer 
Itated:-

"I will have a dialogue with thcm. We will issue a direction from 
the Government that they have to increase tbe allocation. But they 
bave to consider it in their Board Meetings. We will review it in 
the quanerly review meeting". 

2.14 Subsequently in a written note furnished to the Committee, DOF 
stated:-

"They have advised companies to pay more attention to 
promotional activities involving agricultural extension programmes. 
The response to our advice for greater emphasis on extension and 
farmers education is expected to be reflected in the outlay for 
these activities in 1996-97. The instructions sent to CMD'sIMJ)'s 
of PSUs and cooperative on 27.2.1996 inter-alill inelude that the 
Government has decided to accept the above recommendation of 
the Standing Committee. You are therefore, advised to:-

(a) fix specific target for the above mcntioncd promotional 
activities like educating the farmers about the need for 
balanced application of fenilizer nutrients, Farmers Meetin. 
Demonstrations. Crop Melas, Soil Testing, Farmers 
Training. Seminars and any other activites compatible with 
the specific marketing needs and the requirements of your 
Board of Directors before the beginnilll of each finucial 
year under intimation to tbis Department; 

(b) Send a half yearly progress report enumerating the 8Ctual 
achievements against these ta!Jews by 31st October of each 
year and the final repon within one monlb of tile dole of 
each financial year to this Department; 
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(c) review the budget provIsIon for promotional activities for 
1996-97 to ensure that the financial provisions are 
commensurate with thc physical targets .. " 

2.15 In reply to a further query the Secretary, Fertilizers informed the 
Committee that in addition to CooperativesIPSUs he was in touch with 
private sector companies for asking them to undertake activities for 
educating the farmers and related matters. 
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AREAS COVERED BY FERTILIZER COMPANIES 

The areu covered by the PSUsiCooperatives under their fertilizer 
education projects arc as under:-

S.No. Name of the 
Compenyl 
Cooperatives 

l. F.C.I. 
2. P.P.L. 

J. M.F.L. 
4. F.A.C.T. 

S. R.C.F. 

6. P.P.C.L. 

7. N.F.L. 

8. H.F.C. 

9. IFFCO 

States Covered 

Bihar 
Entire Marketina Territory in 10 Stata I.t. A.P., 
Bihu, Orissa. West Baapl. U.P., Punjab, 
Haryana. M.P .• Maharuhtra. Rajasthan 
J States ;.~. A.P .• Karnataka. Tamil Nadu 
Andhra Pradesh 
Ken" 

No. of 
DiItridI 

4 

19 
Kamataka 14 
Tamil Nadu 19 
Pondk:herry 
Maharahtra S 
Andhra Pradesh 1 
Karnataka 1 
Uttar Pradesh 4 
Bihu 2 
Entire Marketinl Territory of 10 Statn and 
2 Unloa Territorie~ 
OFissa. West Bengal. M.P. U.P.. Bihar, Assam 60 
and North·EHtern Stales 
Entire Marketin, area spread over 17 States and 
2 Union Territories 

3.2 The farmers educational programmes/promotional activities arc 
carried out by PSUslCooperatives through their Agro-Service Centresl 
Farmers Service CcntrcslKendrali in their marketing areu. The 
following statement shows Agro·Service Centre&lKrisbi Vigyan 
KendrasIFarmen Service Centres opened by different PSUsi 
Coopcratives:-

\ 

(I) RCF 
fli) FACT 

No. of Apo­
~rvic:e eeftlres 

14 

2 

34 
1(11 

No. of KriIIai 
VVan KeadnI 

J 



(iii) PPCL 
(iv) NFL 
(v) MFL 

(vi) PPL 
(vii; IFFCO 

(viii) KRIBHCO 

15 

2 

12 
6 

174 
66 

J 

3.3 During the course of examination of various PSUs it came- out that 
cvcn though these Kcndras were performing wcll, no specific study has 
becn made by any of the PSU to know the impact of these Kendras in 
their respective areas. 

3.4 Admittedly there was overlapping of activities carried out by 
different PSUs. Some of the PSU like PPCL submitted before the 
Committee that its present strength of Farmers Service Centres was not 
adequate. 

3.5 The Standing Committee in their 13th Report on IFFCO and 
KRIBHCO' had pointed out that the Farmers' Service CentresIKendras 
were crowded in selected fertile areas. In pursuance of the Committee's 
recommendation. DOF informed in September, 1995 that they had 
initiated a study to take stock of the existing farmers service centres set up 
by different PSUslCooperatives to identify deficit areas requiring further 
support for promotional activities. 

The terms of reference of the study are as follows: 

(i) List of the existing Farmers Service Centres (FSCs) run by the 
different PSU/Cooperative Societies may be complied alongwith 
relevant details like area covered etc. 

(ii) Identification of deficit areas where new FSCs could be set up. 
(iii) Estimated expenditure involved in setting up FSCs in the deficit 

arcas of the country and the ability of different PSUslCooperatives 
to share this expenditure within their resource constraints. 

(iv) Companywise annual pha~ing of expenditure on setting up of new 
FSCs including the basis for prioritisation. 

(v) Whether FAI could be asked to coordinate the promotional 
activities of different organisations including coo~ratives and FIs? 

3.6 As regards the progress in the matter, DOF informed: 

"This study has been assigned to IFFCO. It is expected that 
the study would be completed by the end of June, 1996, 
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Dr. V. Kumar, Marketing Director of IFFeO is carrying out 
this study. Based on the findings of the study, conclusions will 
be drawn regarding: 

(i) Adequacy of the promotional actitivies to be undertaken by 
PSUslMulti-State Cooperatives under the Farmers Education 
Programme in 1996-97; and 

(ii) Identification of deficit areas for setting up new farming 
service centre." 

3.7 The Committee wanted to know whether pooling of funds! 
resources of PSUs for promotional activities and earmarking of are .. to 
specific PSUs would not be a better coordinated approach for 
promotional activities which would also be beneficial for the farmers. 
DOF in a written note stated:-

"Each PSUlCoopcrative designs its Farmers Education 
Programmes in accordance with its marketing requirements. 
PSUvCooperatives concentratc their marketing activities in 
cenain specified 8reas. The content of Farmers Education 
Programmes has to take into account the product mix of the 
Fertilizer Undertakings sponsoring them as well as local 
variations based on agro-climatic factors and farming practices. 
In view of this. it is preferable to allow inhibited expression to 
innovative ness at the field Icvel in the design of these 
proarammes. Earmarking of areas 10 specific PSUs may nol 
necessarily result in synergies because of the difficulty in making 
the allotted areas co-terminus with the core marketing areas of 
the companies. The intensity of competition among the 
Undertakings particularly in respect of decontrolled fertilizers 
and during the time of dcmand depression. also detracts from 
the feasibility of a pooling arrangement." 

3.8 The Committee also desired to know whether specific directions 
from Government in the mattcr will not help in coordinating and 
incrcasina the promotional activities. OOF in a written note stated: 

"This Department will monitor the implementation of activities 
under the Farmers Education Programme to provide the 
ncc:cssary policy inputs. resolve conflicts and promote the 
application (If phosphate and potassic fertilizers" 

Forrign Assisl~J Fmilizrr Educlltion Pro~crs 

3.9 Apart from their own resources the following PSUslCooperativcs 
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Name of Project Implementing Year of Completion 
Agency 

1 2 3 

I. Indo-British Fertilizer HFC Phase I 1981-87 
Education Project Phase II 1987-93 
(RI. 22.01 crores) 

II. Rainfed Farming KRIBHCO Under Implementation 
Project (ODA) in (1.1.93 to 31.12.97) 
Western India 
(RI. 19.05 crores) 

III. Rainfed Farming HFOKRIBHCO HFC implemented this 
Project in Eastern project from 1989 to 1995. 
India (ODA) KRIBHCO is imple-

menting this project from 
1.4.1995. The outlay for 
five year project is 
$ 8.S91 Million. 

IV. Indo-EEC Fertilizer FACT Phase I completed in 1988 
Education Project RCF Phase II completed in 
(About Rs. 6 crores) NFL 1993. 

PPCL 

3.10 During the course of examination of PSUs which implemented 
these programmes, the Committee enquired whether any assessment or 
evaluation was done by any independent agency or funding agency to 
know the result5'lmpact of these projects. PSL's in their written notes 
informed the Committee that funding agencies had appointed independent 
.ncy to evaluate the performance of these projects. The projects were 
higbly appreciable by tbe evaluation agencies. 

3.11 During tbe evidence of the representatives of DOF the Committee 
wanted to know whetber tbe DOF agreed witb tbe views of the evaluating' 
agencies: 

"We generally agree with the assessment made by evaluating 
agencies. " 

3.12 In this connection representative of DOF stated during evidence: 

"Sir, in each of these foreign aided projects, there bas been 
concurrent as well as post-completion evaluation. It has been a 
very elaborate exercise in all the foreign funded projects. They 
employ consultants to undertake tbis exercise. As you bad 
observed, the overall outcome. the overall evaluation has been 



18 

poIitive. Of coune, certain deficiencies have been pointed out. 
The Ministry has also participated in this exercise of evaluation." 

3.13 However, from one of the evaluation reports reprdinglNDO-EEC 
PbaIe II proaramme, the Committee find the foUawing lacunae: 

(i) Objectives should have been more clearly defiDed to focus on 
improvements to the incomes of small and malJinal farmers 
throup raised agricultural productivity. 

(ii) Capital expenditure-Particularly on construction and 
vehic _____ lrould have been excluded or kept to a minimum. 

(iii) Extension methodololY should have been amplified and 
ntionalized; with greater emphasis on demonstntions. 

(iv) The projects should have tried to introduce more IUltainable 
methods of soils sampling and analysis, particularly by 
encouraain, rou,h-and-rcady testing at fanner level. 

(v) AU or more social activities should have been excluded as being 
irrelevant to the main Project objectives." 

3.14 A_her project viz. Indo-British Fertilizer Education and 
Extension Project (ODA funding) costing Rs. 55 crofCI is yet to be 
approved by fuadinl agency. 

3.1S When uked by the Committee whether the Ministry pursued for 
the approval of the proposed Indo-British Fcnilizer Projects. DOF in a 
written note Itated:-

"ODA of UK has not agreed to consider the Indo-British Fertilizer 
Project for financial assistance because it does not sct into their 
RNR Sector Strategy for India." 
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COORD[NA TlON W[TIf OTHER ORGANISATIONS 

The DOF has informed the Committee that the Fertilizer Projects 
implel!lented-being implemented by the Public Sector fertilizer companies! 
cooperatives are being executed by the respective companies in 
coordination with Department of Fertilizer. Close liaison is maintained 
with the agriculture departments of the State and district level during the 
implementation of the project. 

4.2 During the course of examination. the Committee wanted to know 
from the representatives of NFl..lRCFIPPCLF ACT etc. about the system 
of coordination with other Public Sector UndertakingsICooperatives/State 
agencies which arc undertaking farmers education!promotionaVtraining 
programmes. the NFL in a written note had informed: 

"Each Public Sector Undertaking undertakes its own set of 
Farmers Education/PromotionaVTraining Programmes. 
Department of Fertilizers co-ordinates with various Public Sector 
UndertakinglCoopcrativeslState Agencies. NFL coordinates with 
the State Agricultural Department and State Agricultural 
Universities for implementation of its own programmes." 

4.3 RCFtf"ACT have stated that they have got close liaison with State 
Agricultural Department from Taluka level to State level in their primary 
market. i.e. Maharashtra. Karnataku & Andhra Pradesh and in secondary 
market from district level to State level. They have close association with 
all Agricultural Universities in all the States. 

4.4 PPCL in a written note has 'informed the Committee: 

"ppeL. is having co-ordination with other PSU'slCooperativesi 
States Agencies which arc undertaking farmers education! 
promotionaVtraining programmes under a common forum like the 
Fertilizer Association of India and its Regional Offices, Deptt. of 
Fertilizers. State Deptt. of Agriculture in their meetings. individual 
meetings. House Journals etc. ,. 

4.5 PPL on the other hand has informed the Committee in a written 
note: 

"[n the present system. each PSU carri\:s out its promotional 
programmes independently. Hence. the above do not require any 
coordination with the other PSUsCoopcrative5'State AFnciel." 

4.6 Whereas MFL has stated in a written note; 

"No joint effort is made with other Public Sector Undertakinp for 

19 
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carryina out Educational Programmes. During the current year 
F AI his coordinated with all fertilizer industries to carry out a 
common logo and message for the promotion of balueed fertilizer 
UK. MFL fully participated in the scheme to bring out ·m .. media 
materials with a common logo and message in regional languages." 

4.7 During the course of cxamination of rcpr~scntatives of NFL and 
MD, NFL also stated before the Committee: 

"I like to submit in this connection, although we do not bave a 
formal coordinating agency to undertake this work in a real 
manner, in the States and district headquarters, Deputy 
Commissioners and Collectors also advise us on tbis matter." 

4.8 Explaining furtber the CMD. MFL informed tbe Committee: 

"Primarily. this is a Stale function. There is an organisatioa at 
structure in the State Government which goes down to the village 
level and which is involved in the extension effort. mainteDlDCe of 
nutrient balance. etc. Restoration of nutrients balance is one of the 
priority areas. Likewise. thc effort at the Central level is 
coordinated by the Agriculture Ministry. They have their field and 
research organisation and they have an elaborate arrangement to 
get the required feedback. All this is done by the Ministry of 
Agrieulture. As you have rightly observed. fertiliser manufacturers 
have only a peripheral intere!>t in this. They have to mmet their 
products and promote the application of fertilisers. They have also 
to contribute their mite to this national effort of balanced 
fenilisation which is primarily the responsibility of the State 
Government and is over5Cen by the Ministry of Agriculture." 

4.9 In this connection DOF in a written note stated: 

"A district is the basic geographic unit for development, 
administration. coordination dovetailing of development 
programmes of different departments and aaenc:ies is beat done by 
tbe district administrations at tbe local level. The facld 
functionaries of companieM:oopcratives are being instructed to 
work in dose cooperation with the district authorities, which arc 
amply qualified to coordinate the promotional activities of various 
agencies. " 

4.10 Duri ... the course of examination of the represcntativ~ of DOF, the 
Secretary. Fertilizers also stated: 

"As a noclaI Apcy. Apiculture Ministry is responsible for this. I 
wiD bave a meeting with Apiculture Secretary." 

4.11 When asked further whether there wu any coordinatioia problem, 
the witness stated: .... 

"T1Iere is DO sucb problem here in our case." 



CHAPTER V 

PROMOTIONAL SCHEMES UNDER MINISTRY OF 
AGRICULTURE 

The Committee also enquired from Mt> Agriculture about their projec:tsl 
schemes on fertiliser education. The Ministry of Agriculture in a detailed 
note furnished to the Committee stated that they are implementing the 
following projects for promoting fertilisers consumption and for ereating 
awareness about balanced and efficient use of fertilisers: 

<a) Concession on stJ/~ of D~controll~d F~r'i/is~rs: 

5.2 In order to cushion the impact of increase in prices of decontrolled 
P &: K fertilisers. a scheme for providing concession on these fertilisers was 
taken up during 1992-93. Under this scheme a concession of RI. t()()(y- per 
tonne on DAP and on MOP and proportionately on other P &. K fertilisers 
was provided. During 1993-94 this concession was withdrawn from 
imported DAP and was extended to SSP at the rate of Rs. 340'- per tonne. 
On other products the rate of concession remained the same. During 
1992-93 and 1993-94 the scheme was implemented through respective State 
Governments for which detailcd guidelincs were issued to them. However, 
during 1994-95 the concession was made available directly to the 
manufacturers on receipt of reports of "ales to the farmers verified by the 
State Govts. The same pattern to continuing during the current year. The 
funds released under this scheme for sale of decontrolled fertilisers for 
concession to the farmers arc as follows: 

Year 

1992-93 

1993-94 

1994-95 

339.73 

517.34 

514.02 

(b) BaI4nc~d and /n,egrtlled Us~ of Fertilisers: 

(RI. in crores) 

5.3 The objective of tbe scheme is to promote baJauc:ed use of NPK 
fertilisen alongwith orpnic manure. compost. green manure and bio­
fertilile... with added emphasis on the use of micro nutrients in high 
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fertiliser COIIIUminl area. The outlay for the ICheme durbal 8tb Plan is 
RI. 26 crores. The schemc bas the following c:ompoaeats: 

(i) Strcnatheninl of lOil. seed. fertilizer. bio-fertililer Ia ... 
(n) Demonstration and Training on usc of micro nutrients (olber 

than Zinc). 
(iii) Training on bio-compollinl. 
(iv) Setting up of compost units. 
(v) Awards to Panehaya" and fanners on orpnie fannin, 

_ainable Aaric:ulturc. 
5.4 The expenditure incurred under the scbcme durin. the 8tb Plan is a 

follows: 

Year 

1992·93 
1993-94 
1994-95 

(Rs. in Iakbs) 

ISO 
205 
475 

(e) NtII;on.1 Pro~(" on D~vrlopmrnl of Fr"i/isB Usr in Low COIIsumpnon 
ad RtlJnf~d An'tI.f: 

5.5 The feniliser consumption al prc5Cnt is mainly restricted to irrigated 
area with very linac consumption in rain fed areu. Depanment of 
Alriculturc and Cooperation Itarted a Centrally SponlOred Scbeme durinl 
1994-95 to increase: the intelraled U5C of fenilisen alonpith orlanic 
manure in rainfed areas. The outlay of the scheme durinl 8th Plan is 
RI. 10.2 erores. The scheme hal the followins componen .. :-

(i) Supply of ""all fertiliser bals to farmers. 
(ii) Demonstration on Integraled Nutrient Supply System. 

(iii) Demonstration on improvcd methods of compost makinl. 
(Iv) Assistance for production of peen manure seed. 

Durinl 1994-95 funds amountin, lu Rs. 129.2 lakhs were relellOd to the 
State Oovernments. 

(b) N.n_1II Proj«t 011 Drv~/opmntl lind U# of BiD-fmi"":-
S.6 BiG-fenilisers arc renewable lOuree of nitroten. DAC is 

implcmcnti~1 the National Project on Development and UIC of BiG­
fertilisers to produce. distribute and promote usc of bio-fenililen. The 
outlay for tbe scheme durin, the 8th Plan is RI. 8 crores. 

S.7 To _plelDCllt this project • National Centre at Gbazilbad aad 
6 ReJioaaI Ccatrea ODe e8Cb a' Ban,aIorc. Bbubaaah.ar. Hilaar. I"", 
Jabllpur and Nqpur b~ been established from dds. there is • provision 
UDder tIM: ldaeane to eztcad financial suppon uplo RI. 13 IakIIs per ... 
for lOt .. up of bio-fcrtililcr production units and Rs. 1.S laklll for 1Cttin, 
up 01 Blue Greea Aipe (BGA) Centres. 
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S.8 Expenditure incurred under the seheme is as follows: 

Year 

1992-93 

1993-94 
1994-95 

(Rs. in lakhs) 

12S 
145 

210 

(e) Technology Mission on OilsttdJ and Pulses Programmes i.e. Oilseed 
Production Programme (OPP) lind National Pulses Development 
Projtct (NPDP):-

S.9 Under these programmes the component relating to fertilisers 
includes distribution of micronutrients and gypsum as source of Sulphur to 
the farmers at the subsidised rates. In addition distribution of rhyzobium 
culture and phosphate solubilizing bacteria (PSB) are also supplied to the 
farmers at concessional rates. 

5.10 Frontline demonstrations are being conductc:d by the Scientists of 
leAR on judicious use of fertilisers for pulses and oilseeds and the block 
demonstrations are organised by the State Departments of Agriculture in 
which use of fertilisers is dc:monstrated. In addition training programmes 
for the benefit of farmers are also organised to educate them on balanced 
use of fertilizers in case of oilseed" and pulses. 

(0 National Watershed D(,I'(,/OI1"'trlt Project on Ra;nfed Areas 
(NWDPRA):-

S.l1 Agro-chemicals are costly and often un-available to resource-poor 
farmers and as such they are encouraged to adopt organic resources which 
arc cheap. easily manageable and involve no risk factor when compared to 
agro-c:hemieals. Under the scheme on NWDPRA organic farming is being 
promoted through Integrated Nutrient Management Programme for which 
extensive training is given to the field functionaries as well as farmers of 
the watershed areas. 



PART-II 

RECOMMENDATIONS/CONCLUSIONS 
COMMIlTEE 

OF THE 

I. '_'I edDc:aUoa aad related aarkaJtunl ext .... work lalla .. ...... 
..... J ........ 01 Mlalstry of Apiculture. Howner, • lertilber ..... 1Idq 
coaa,.aIeI ID public leCtor aad 1 In coopendve sedor (wbere -.JorII7 of 
..... up capital II beld by the Gowenment) u ..... the Mmln'.raUve toatnl 
ot Dept,. of F.rtllben allo carry-out qricaltaral nlealloa work _, ot 
tWr owu raoarces with em,....1s on edacadoa 01 lumen ID ldeatlflc 
appIIcadaa of lerdlIIen. Tbne PubUc Sedor UndertaklnplCooperau.es 
an IWCO, KRIBHCO, Nn.., MFL, ReF. FACT, PPCL, PPL, Fel od 
HFC. SollIe of theM PSUIiCooperatl,," h.ve .110 bnplemenIM FertIlber 
Edacadoa Projects wllb roretp .sslstance. Tbe promian' actlYitla 
.Mertakea by tbe PSU';Cooperalive Ind_ farmers' meetiap, 
delDOlUtndolll, crop IlHla';RIIIlnan, soli tHlI ... trainlal prop'UllIIft etc. 

Tbe ComaaJUee's examinatioa of the sub..tect bas ftweaW aut tbiI .... 
.... .. .... n P"H dIM importance ., it should bave ..... a"- by tIae 
fertllber produdna companies keeplna In vkw tbe needs of tile faraalac 
coaa ... lty of tM Coaatry. The Commillee's rtCOIIImeadaUolII/CGDd ..... 
an _ Ht In the IUCCftdlaa pan .... pb'. 

1. Tbe Com.lltee I"tIftI to note tbat 1. fertW ........ 1Idac PSUII 
Coopend ....... r tlle .d ......... ntive c:oatrol of tile DOF ..... y .llocate 
tlI*,.... to Ianaen edlKatlon prGIr.mmes. For '_tann, dartna lite year 
1""95, oat of tlle total .,radial of .bout as .• 1 CroftS by aD ...... , Ils. 5 
crortI ....... t by IFFCO ..... Rs. 1.11 crores by KRlBHCO lb .... ... 
a ...... _ of ........ R •. .J crores for """,,lnl ... 7 aaI&a. Nat to ..... 
ot tick uIb abe HFe a Fel, bIa pront makJ .. ..ats ae Nn. an aMIIaa a 
--.n ....... t 01 Ils. 1I lakbs onual)'. 11a1I COIIUDIttee's ¥lew II a .,. 
•• 1pMe oa the ,.rt of ,.bUc sedor UDdertakiap wWda besWeI 
ca.IIK."CIaI 1'IuIdIoas, ben to .dalen IOdaI obUp~. CMDs of ... ot 
dIIt PSUS ..... to abe I1IgfttIon of the CoamaIttee tIaat lIiIeft ...... to 
..a..a ..... for these actlYidn .nd eYeD IOIIIe percn" ot .... profttJ 
c..w 1M ......n ... fOl' tile ,.,.,.,.. Secncary, Deptt. ot FertUben .. 
.... caa .... III lals ..... lssIoa before tbe COIDDIlttee ..... 1M .. 1Ia' .. 
..... IUn .p wllb MrioasDess only after the CoauaIttee's ..... tIaII cnoer 
~ ..... aM ~ ....... II may DOt be reasn. to Ih • pane", ot ~ 
........ 01' ,...a1S, c:onarMI PSlll ., ... tlle aalts I. prtYate ........... 
tit ..... to ", •• I.S'abIy ..... 1M fIInds'OI' fanDen ... taI.......-.. 
....... ..,. 1M Mialltry bas .... lastractIoes to PSVVC .......... to 
...... tWr ;;.II~ for Ibis ,.,.,.,.. 11M C ................ die 
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MIIaIItrJ to ....-e ibis matter with aU coacerned apades lor eIIIIII"IJII tile 
.......... tIoa f1I their auldeIlnes. 

3. TIle filets aud fIpres baTe compeUed tile Committee to oIIIene .... 
tIIere II lack of foresIabledaela oa the ...... 01 Go,,_t ·Ia ....-n to 
correc ..... the Imbalaace In lISe 01 NPK. The GoTel'lUllellt proYides ...... 
..... , for area f1I tile order of about Rs. 3,_ awes at prodlldlaa .. 
... __ t as. 1658 eroreI OD Import and adboe-lUblWy lor PAK t ...... 
(U'OIIIId RI. 500 CI"OftS aDnaaUy). As compared to quaahuD 01 _ ..... , the 
GoYll'lUllellt aUoc:.tioa lor the farmer's education PI'OIJ'8IIIJDeI II ftI'J very 
low. For m.taace oat of the total budaet Rs. 26 Crorel lor baIaaee4 and 
Intepated De 01 lerdllRn UDder Ministry 01 Agrkulture lor Ibe ......... 
lor the _tire 8t1l Five Year Plan, the Government bas spent only R •• 7.25 
awes dartaa the tint tIlne yean or the Plan. In Committee'. view the 
docation lor a scheme like balanced and Intqrated use 01 lertUizer Is too 
meqre aud funds should be railed adequately, as the pI"OII'Imme will belp 
to edacate the larmen In ldeatlnc way. This will help In correct .... the 
1m .. 1aace In UR 01 NPK lerfllzen. Besides In the lonl run It wID also belp 
In ndlleiq tIw subsidy element. 

~. After 10.... Into the detaUs 01 spendl... by PSU. etc. oa lannen' 
education prop'8IIUIIeI, the Commillee are cODllralned to DOte that the 
activities andertaken by tbe concerned orpnlsatlons an bardly adequale to 
meet Ibe larmers requirements. Admittedly no t...... wen ftxed for 
differeat types 01 promotional acalvlties. It Is only recently i.e. In FebnI8ry, 
1996, wbeD Ibe Ministry bas asked PSUs to ftx tlJ"lets lor tllne actlvlllel. 
The Committee would like aU PSUs to take a cue lrom IFFeO'. efrortJ In 
this repni. The Committee would like tbe Government that like all otber 
activities, speclllc: t ...... sbould be nxed lor all types 01 lannen' edacatloD 
prop'UImeI and tllele .hould be reviewed and monitored by tbe MI .... try. 

S. Admittedly the fanners' education prolVammnlachemn do aot larm 
.. rt 01 MOU Iiped by tbe Government wllh respective PSU.. The 
Committee would like the Government to examine this luue for __ 
these schemes a :-rt or MOU. lor reteuJar monltorl .... 

,. TIle Committee'. eUllllaatlon 01 the rarmers lertUlzer eduatloa 
,....,....... has reYe.1ed lbal tltere Is hardly any coordInalioa betweea tbe 
PSU •• TIIeft II overlaPP .... ID the areas covered by tbe PSU. aad then may 
be ........... an aot covered by any of tbe PSU at all Tbe F __ '. 
reIaIed adMtIeI are carried oul by PSUs Ibroup Farmen SenIc:e CealJal 
KeadnI etc. In ibis coaleD the CommlUee ID their 13th Report _ 'IFFCO 
" IOUBHCO' .... poIated out that Farmer'. SerYIce C.traIKeadru 
were crowded ID selected lertlle anas. In panunee ~ Committee'. 
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............. doa, tile Deptt. 01 Fertilizer .... asked D"FCO to ....... te a 

... , to t_e stock or emd. llU'IIICI'I senItt ceatres set 1Ip by ..... t 
PSUrlCoapenlivtl to Ideality defidt areas reqlliriq Iurtber support for 
promotloa .. actlYltles. This ..... y II expected to be c:ompIeted by J-, 
."'. The Committee WOIdd like tbe GOVCl'lUllClltllFFCO to caaplele tills 
study wllblD the salpal.ted time. Needless to em ........ t IICtiDa would be 
aMen to set .p new centres or ....... the exlltlq 0DeI In delldt ..... 

7. TIle Committee baye beea lDIormed tbat IOIIIe 01 tbe PSVs baYe 
RCCeIIIuUy IIDplellleated lonip alllsted IertIIlzer educatloa projects. The 
Important .. .... Iado-BrilaJa FerllUzer Edacalloa project COItIq 
RI. 12 crona (I-........ ted by HFC) ..... IDlio-EEC IertUber educadoa 
project c:ostla& RI. 6 aores and Implemented by FACT, RCF, NFL and 
PPCL. The only c:urrent fortllll aided project Is ODA IImded Rlllafed 
Farmlill Project wbleb II be .... Implemented by HFClKRlBHCO. PSVI, • 
Uo the MlDIItry, Informed tbe CommlltH Ibal these projects were quite 
..... 1 lor the I ...... en 01 the related areas. Another project viz. Indo-Brltlsb 
FertWzer Education and Extension proJecl (0004 lundinl) cosdq Rs. SS 
crorn Is yet 10 approyed by lundlnl alfocy. KHpinl In view or tbe 
quant.m 01 money and tbe likely heneftts or the pr"jects, tbe Committee 
I'ftOIIImended that the matter may be punaed at the hlpcst leyel in tbe 
Governmenl to lei lbe approval of Ihe lundlnl alency. 

S. The CoaualltH bave been Inlormed Ibat each PSV clllTles out 
promotional acdYitin lndepeadently and there was no scope or coordination 
wltIII otber apndes. Apart from PSl1!V'Cooperatives under Departmenl of 
FertUlzen, MlDlstry of AlI'kullUre and Stale Governments also carry out 
lumen' lertUl.r educallon relaled pr.,.rammn. SKretary, Fertilizers, 
Informed the Committee that be would hold coordination meetlqs with 
Aarkulture Secretary lor uc:hlevinl beller resulls in this key area. Tbt 
Commlltee would Uke tbe Government to coordinate tbe activities or aU 
qendes lor meant...,.. deployment of the lunds and IDlrastructure. Tbls 
Slep wiD ensure m .. imum heneftl to farmers across the country with the 
fundi and infrastructuft at the disposal of the Goyernment. 

9. ScNae oflbe PSVI have I ..... _ed thai it would be better 11 ... "'Dds 
an pooled I.,.lber and dlfferenl PSVs are liven specUk areas for carrylq 
oul promotional acllvlties. The Committee find SOIDC menut ia the 
..... tloa. They, lbenfore, would like tbe GoverlUDent 10 euaaiae pros 
and CODS of lbe sugestlon bd'on taklq a decision In the .... tter. 

II. D1Irlna the· COlI... 01 examlnatJoa, CMOs 01 IOIDC of the PSVs 
submitted before the Committee lhal any Dumber 01 promoIiouI 
...... ,.... lnIpIemealed would not prochlc:e res.... la correctlaa tile 
pnHIIl Imbalance In fatUIaer lise •• 5 Ioq as urn price Is low on KCOIIDt 
of .... _bsWy and prices of deconlrolled fertiliser viz. PAK coaliD_ to 
.... - nery ..... o.e to dais farmers are I ...... to tile DIOI'e ..... 

IIIOft .... This sll_don calls lor ftYiew of the ema .... prtdac poIky lor 
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lertilun. The Committee, therefore, would like the GovenlDeDt to 
euadae tile pricing policy alftsh and apprise tbe Commlttft about tbe 
dedsioa tHea ia this rqard. 

NEW DELHI; 

March 8, 1996 

Phalgu1Ia 18, 1917(Saka) 

SRIBAllAV PANIGRAHI. 

Chairman, 
Stalldillg Commi"~, 011 

Petroleum & Chemicals. 
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MINUTES OF THE SITflNGS OF THE COMMITTEE 

MINUTES 

Nlaeteeath SlttIai 

24.1.1996 

The Committee sat from 1500 hrs. to 1630 hrs. 

PRESENT 

Sbri Sriballay Paniarahi - Cha;rmtul 
MEMBERS 

Lolc Sabha 
2. Shri Barelal Jatay 
3. Dr. Rlvi Mlllu 
4. Sbri Sant Ram Sinala 
S. Sbri C.P. Mudalaairiyappa 
6. Sbri V.S. Vijayarapayan 
7. Sbri Kuhiram Rani 
8. Sbri Hui Kiabore Sinp 
9. Sbri Uddbab Bannan 

10. Dr. Asim Blla 
11. Sbri Muhiram Saikia 

Rajya Sabha 
12. Shri Mohd. Maud Khan 
13. Sbri Bbapban Majbi 
14. Sbri Japh Prasad Mathur 
15. Shri Ramji LaI 
16. Sbri Balbir Siap 
17. Sbri DiDCShbhai Trivedi 

RURESENTAnvES OP NATIONAL FERnLIZERS LTD. 

1. Slari C.K. Ramakriahnan MtultlPt' Dir«Ior 
2. Sbri D.S. Kanwar Eucutiw Dir«Ior 

(Ma,. cf: P.A.) 
3. Sbri D.N. Matbur 

1. Sbri It.K. Jaswal 
2. Shri P. ICrisImI RM) 
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Actin, CliO. NFL 
Eucuti'llt DmlOr (II"".) 
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SCC'RETARIA T 

1. Shri G.C. Malhotra Joint Secretary 
2. Shri G.R. Juneja Deputy Seatta,.y . 
3. Shri Brahm Dutt Undt,. S«~tary 

The Committee took evidence of the representatives of National 
Fertilizers Ltd. (NFL) and Madras Fertilizers Ltd. (MFL) toaeth('l in 
connection wit.h examination of 'Fertilizer Education Policy and Projects'. 

2. The main upects that came up for discussions include progrea of 
various fertilizers Education Projects/promotional activities including soil 
testing. field demonstrations. elc. undertaken by NFL and MFl 
respectively. Members also raised supplementaries on the present status of 
projects. paucity of funds. scope of enhancing activities both in financial 
and physical terms keeping in view their profits, etc. in the coming years in 
the marketing areas of NFL T & MFl. 

3. A verbatim record of the proceedings of the sitting has been kept. 

Tht Commillt'(' ,/rt'n adjoumtd. 



MINUTBS 

,..........111 .... 
2.4i.1.1996 

The CommiUec sa. from 1030 hB. to 12.45 hrl. 

PRElw.NT 

Shri Sriblilla. Paniphi - Cha;,,,..,, 
MF .... £RS 

2. Shri Sant Ram Sin", 
3. Shri C.P. Mudaaapriyappa 
4. Shri V.S. VijlYlrlplvan 
S. Shri M. Krishnuwlmy 
6. Shri Gopi Hath Gajapathi 
7. Shri Kllhinm Rlnl 
8. Shri Hari Kishorc Sinah 
9. Shri Udclhab Barman 

10. Dr. Alim Bala 
11. Shri Pi... TIrkey 
12. Shri Muhiram Saikia 

13. Shri E. Baaanandan 
14. Shri MohcI. Maud Khan 
15. Sbri B ..... _ Mljhi 
16. Slari J ...... Pnud Mathur 
17. Shri Ramji Lal 
18. 5bri 5.5. 5urjewall 
19. Shri Diaahbhai Trivedi 

RE .. UEHTATIVES OF RASlrrR'YA CIIF..MICALS A F£RTlUZEIlS 

1. Shri Abraham Thomas Ch"i,."..n cI M."",u., Dindor 
2. Sbri A.M. Dcsbmukh Ext'C'IIt;vt Dirtrtor (P, F cI GC} 
3. Shri R.H. Plwar E.rf'rJlli~ Dir«tor (M 4 I) 

4. Shri R. JoeIri Gr"nfII M ... ~ (MIe".) 
S. Shri S.K. Ma .... Chwl Mn";,,, M.""., 
6. Shri It.V. J ... D.\". M.,lerlilf, M."., 
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REPlu!sENTATIVES OF FERTIUSERS '" CIIEMICALS TRAVANCORE LTD. 

1. Sbri Abraham Thomas Ch,,;rmall & M"""I;III DiHctor 
2. Shri P.K. Ramdas Director (Fillanu) 
3. Sbri R.V.S. Mony Executive Director (CEW) 
4. Sbri T.T. Thomas Execut;ve Di"ctor (M) 
S. Sbri Balagopalan E.A.(T) to CMD 
6. Sbri K.P. Srinivasan 

7. Shri R.S. Shanoy 

Executive Director (O.P.) 
Fin"net M"n"gtr (CO) 

REPRESENTATIVES OF PARADEEP PIIOSPIIATES LTD. 

1. Shri S.M. Jain Manaling Director 
2. Shri Gurdial Singh Grnrral Managtr (MIetl.) 
3. Shri V. Sindharam DJ". General Manager (Mletg.) 

REPRESENTATIVES OF PYRITES PIIOSPIIATES '" CIIEMICALS LTD. 

1. Shri D.P. Khandelwal C/r(/irman " Managing DirtC"tor 
2. Shri P .K. Awasthi 

3. Dr. S.K. Saha 

1. Shri G.C. Malhotra 

2. Shri G.R. Juneja 

3. Shri Brahm Dun 

EXC'C"/ItivC' Director (MIetg.) 
Mmlagtr (Agricullure Science) 

SECKETAKIAT 
Joi"t Secrtlary 
Dt'/Jllt,. Statlar)' 
Vnder Secrelary 

The Committee took evidence of the representative of (i) Rashtriya 
Chemicak ~ Fertilizers Ltd. (ReF). (ii) Fertilizers arid Chemicals 
Travanc:orc Ltd. (FACT). (iii) Paradeep Phosphates Ltd. (PPL) and (iv) 
Pyrites Phosphates'" Chemicals Ltd. (PPCL) together in connection with 

~examin.tion of 'Fertilisers Education Policy and Projects'. 

2. The main aspects that came up during the course of discussions were 
the progress of various Fertilizer Education ProjcctslPromotional activities 
including soil tcsting. field dcmonstration, Krishi Vigyan Kcndras. etc. 
undertaken by RCF. FACT, PPL and PPCL with a view to educate 
farmers on scientifIC application of fcrtilizers in thc marketing territories of 
the respective PSUs. Members of the Committee also raised 
supplementaries relating to progre§.'i of foreign assisted ~rojectl, their 
sources of funds for such projcctwpromotional activities and their 
adequacy depending on financial health of individual PSUs in a big way in 

.. future. The Committee were also informed that presently companies (PPL 
&: PPCL) producing phosphatic fertilizer!' were not undertaking 
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promotional Ktivitics in a biB way due to financial coastnints. CMDs of 
d PSUI were in conformity wilh the views of Ihe Committee tbat tbere 
wu • aeed to enhance bud,ets for promolional activities aod IUbmitted 
before the Committee lbal these activities should be done through oae 
ceatnl 'JCRCy 10 th.t funds of these Public Sector Undertakings arc 
pooled .. tiler and disbuned uniformally tbroupout tbe country with a 
vicw to avoid muhiplicity of .,cncics involved in promotion.1 activities. 

3. A verbatim record of the procccdinp of the littin~ hu been kept. 

TIle Committee then adjourned. 



MINUTES 

Tweaty.ftrst Sltdaa 

16.2.1996 

lbe Committee sat from lSOO hrs. to lS4S hrs. 

PRESENT 

Shri Sriballav Panigrahi - Cha;rmtln 
MEMBERS 

Lok Sabha 
2. Shri Sant Ram Singla 
3. Shri C. P. Mudalagiriyappa 
4. Shri V. S. Vijayarapavan 
5. Smt. Suryakanta Patil 
6. Shri M. Krishnuwamy 
7. Shri Gopi Nath Gajapathi 
8. Dr. Laxminarain Pandey 
9. Shri Sombhai Patel 

10. Shri Hari Kishorc Singh 
11. Shri Ramnihore Rai 
12. Shri Pius Tirkey 

Raj)'u Sabha 
13. Shri E. Balanandan 
14. Shri Mohd. Muud Khan 
IS. Shri Puumpon lba. Kiruttinan 
16. Shri Jagdish Prasad Mathur 
17. Shri V. Narayanuamy 
18. Shri Ram!; Lal 
19. Shri Dincshbhai Trivedi 

REpRESEIlrTATIVES OF DEPARTMENT OF FERTILIZERS 

1. Shri I. Cbaudburi, - Secretar)' 
2. Sbri K. K. Jawal, - It. Secretary 
3. Sbri D. K. Sikri, - It. SecretQry 
4. Sbri S. Kabilan, - It. Secrnar,. 
S. Sbri Saurabh Chandra. - Dirrctor 
6. Sbri Rakesh Kapoor. - Director 

SECRETARIAT 

1. Sbri G. C. MaIhotra--loint MCTtlllry 
2. Sbri G. R. Junejlt-Dtputy Stcrn.,., 
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3. Sbri Brahm Dun- Und~r 5«rntuy 
The Committee took evidence of the rcpracntatiftS of DeparblleDt of 

Fenilizen (DOF) in connedion with examination of 'Fertilizer Eclucatioll 
Policy A Projects'. 

2. The IIlI1in aspects that came up for discussions include GovenuneDtai 
relpOlllibility for fenilizer promotion. poIIibility of inc:reatilll aIIoc:atioas 
of PSUa for promotional activities proponionate to tbeir turaoven, 
correctiD, the present imbalance in use of fertilizer and coordination 
IIIlOItJ PSUs in their respective undertakinl promotional proJI'IIIllllCl. 

3. A verbatim record of the procccdinp of the linia, has been kept. 

4. TIt~ Co".".;n~~ 'lrm tUljollr,,~d. 
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MINUTES OF TIlE TWENTY-TIflRD SrITlNG HELD ON 
TI'H MARCH. 1996 

The CommiUee sat from 1000 hrs to 1030 hrs. 

PRESENT 

Shri SribaU.v Panigrahi-Chairman 
MEMBERS 

Lok SlIbha 
2. Dr. Ravi M.Uu 
3. Sbri Sant Ram Singl. 
4. Sbri C. P. Mudal.giriyappa 
S. Shri V. S. Vij.yar ..... van 
6. Sbri M. Krisbnasw.my 
7. Sbri Ramnibore Rai 
8. Sbri Simon Marandi 
9. Sbri Pius Tirkey 

10. Sbri Muhinm Saikia 
11. Dr. Jayant. Ronp 

Ruj)"" Sllbha 
12. Sbri Mohd. Masud Khan 
13. Sbri Ramji Lal 
14. Sbri S. S. Surjew.1a 
IS. Shri Dineshbhai Trivedi 

S£CRUARI~T 

Shri Bnhm Dun-Undn- St'C"rr,ury 
The Committee: e:oasidercd and approve:d the: Draft Report on 'Fertilizer 

Education Policy and Projects' (Ministry of Chemicals'" Fertilizers. Deptt. 
of Fertilize.,). 

2. The Committee also authorised the Chairman to finalise the Report 
after factual varification by the Department of Fertilizen; and present the 
same to Parliament. 

3. Thereafter. the Ch.irm.n thanked the Members for their valuable 
contribution in completing the work taken up by the Committee. 

4. The Committee: further placed on record their appreciation for the 
valuable assist.nce rendered to them by officials of tbe Lok Sabha 
Secretariat .ttac:hcd to the Commillec. 

Th~ C:ommillrr ,/rt'n adfrJUTlled. 
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